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(b) The manufacturers" prices of (v) A Standing Committee: hat 

Soda Ash have increased essentially been set up to teview periodi.-
on, account of increases in the cost of cally the distribution and. 
inputs. There is no statutory control availability of Soda Ash. 
over the price and distribution of Soda 
Ash. However, with a view to im-
proving the availability of SOda Ash, 
the following measures have been 
taken by the Government: 

(i) Guidelines ha.ve been issued 
to ensure that actual indus-
trial cOnsumers get at least the 
quantity received by them 
during the Calendar year 1977 
when there was no shortage. 

(ii) The import of Soda Ash has 
been permitted to all indus-
trial consumers under Open 
General Licencel (OGL) with 
effect from 14th January, 1979. 
As the International price is 
high, the customs duty on im-
ports has been reduced from 
75% to 5 % in case of dense 
and 35 % in case of light soda 
ash so as to make· the price of 
imported Soda Ash compar_ 
able with indigenoUs prices. 

(iii) In. order to help small scale 
industri8ll units, 19,100 tonnes 
of Soda Ash light were im-

ported by the State Chemicals 
and Pharmaceuticals Corpo-
ration of India (ePC) during 
the year 1979_80 and distlribut-
'ed mainly to small scale units 
,and state Units both direct 
and through State Govern-
ment Organisations. This year 
also it has ibeen decided to 
import 20,000 tonnes of Soda 
Ash through CPC to supple-
ment indigenous production. 

(iv) To protect the interest of 
small users like house-wives 
and Dhobies, the manufactu-
rers, arrangements haVe been 
made fOr the SUPPly of about 
1000 tonnes of Soda Ash per 
month to the National Con-
sumers' Cooperative Federa_ 
tion Ltd. (NCCF) fOr distribu-
tion throughout the country. 

As a result of these measures, the 
a vailability has improved consider.abl,-. 
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Radio facilities in Bihar 

·320,. SHRI N. E. HORO: Win the 
Minister of INFORMATION AND 
BROADCASTING .be pleased to state: 

(a) whether it is a fact. that there 
has been recently talks between the 
State of Bihar and Centre to extend 
some raaio facilities to the State; 
and 

(b) if so, the details regarding the 
decision taken thereon? 

THE MINISTER OF INFORMA. 
TION AND BROADCASTING (SHHI 
VASANT SATHE): (a) and (b). smt. 
Ram Dulari Sinha, former Minister of 
state fQr Information and Broadcasting 
held discussions with senior State 
Government officials on September 22 I , 
1980, in Patna, on expansion and im-
provement of radio in the State of 
Bihar. During the dIscussions the 
State Government was inter-alia re-
quested to provide land fOr the pro-
posed radio station at Jamshedpur, for 
co)istruction of studios for the Bhagal. 
Pur station and for staff quarters. The 
Chief Secretary to the State Govern-

,. 

ment assured the· former Minister of 
State that land would be made avail-
able to A.I.R. expeditiously. -Ueet or IeDewal .01. Aasam ultatto. 

on saPJiJ' 01 crude 

·32l. SHRI CHlRANJI LAL 
SHARMA: Will the Minister of PET-
ROLEUM, CHEMICALS AND FER .. 
TIUZERS be pleased to state: 

(a) effect on flow Of crude oil from 
the Upper Assam wells due to renew-
ed agitation on foreigners issue· and , 

(b) steps taken or propoSed to be 
taken for facilitating the regular flow 
of crud~ oil from wells as well as 
from Gauhati Refinery? 

THE MINISTER OF PETROLEUM 
CHEMICALS AND FERTILIZERS 
(SHRI P. C. SETHI): (a) The flow 
ot crude from the oil wells in the 
Upper Assam oil fields has been con-
siderably red'uced On account of the 
agitation. Further improvemf:'nt will 
depend upon the situation in Assam. 

(b) Old deconditioned crude lying 
in the Gauhati-Barauni section has 
been flushea out. Digboi refinery has 
started taking O.I!.L. crude. Gauhati 
refinery is under overhaul. Bongai-
gaon and Barauni refineries continue 
to remain shut-down. 
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